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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
SOUTHERN ZONE, CHENNAI.
Original Application No.04 of 2022

Jaganathasamy,

S/o. Palanigounder,

No0.959, Narasingapuram,

Krishnapuram Post,

MadathukulamTaluk,

TiruppurDistrict. ...Applicant
Vs

. The Member Secretary,

The Tamil Nadu Pollution Control Board,

No.76, Mount Road,

Chennai — 600 032.

. The Chairman,

TANGEDO, 6™ Floor,
TANTRANSCO Building,

144, Anna Salai, Chennai — 600 002.

. The District Collector,
Tiruppur District,
Tiruppur.

. The Chief Engineer,
TANGEDCO, Coimbatore.

. The Superintending Engineer,
TANGEDCO,
Udumalpet.

. The District Environmental Engineer,
The Tamil Nadu Pollution Control Board
Tiruppur South.

. TheAssistant Engineer,
TANGEDCO,
230, KVA Sub Station, Udumlpet.

. Jae Proprictor,
M/s. Akshairaj Blue Metals,
No.531/2, Myvadi Village,

MadathukulamTaluk,

TiruppurDistrict.
...Respondents
gfmﬁﬁ(p




ADDITIONAL REPORT FILED ON BEHALF OF THE FIRSTAND
SIXTH RESPONDENTS - TAMIL NADU POLLUTION CONTROL
BOARD.

I, S.Malarvizhi, Daughter of Thiru.Subburam, aged about 58 years,
having office at No.76, Mount Salai, Guindy, Chennai - 600 032, do hereby
solemnly affirm and sincerely state as follows:

1. I submit that I am working as the Joint Chief Environmental Engineer,
Tamil Nadu Pollution Control Board, Chennai and I am filing this additional
report on behalf of the first and sixth respondents-Tamil Nadu Pollution
Control Board and as such I am well acquainted with the facts of the case from
the records available in our office.

2. Tt is respectfully submitted that the Hon’ble National Green Tribunal
(SZ) in its order dated 05.09.2023 directed as follows:

".... we direct the Tamil Nadu Pollution Control Board (TNPCB) to
inspect the unit once again and conduct the Ambient Air Quality (A40)

test as per the provision of law and submit a report.

Let the TNPCB also state whether there is any violation of the
‘Consent to Operate’ conditions. If so, any action has already been taken

or any action proposed to be taken”.

3. It is respectfully submitted that the eighth respondent unit, M/s.
Akshairaj Blue Metals, S.F. No.531/2, Maivadi Village, Madathukulam Taluk,
Tiruppur District vide proceeding dated 23.07.2024 obtained renewal consent
order valid up to 31.03.2026 for the production of Blue Metals (24Tons/Day),
Chips (8 Tons/Day) and Powder (8 Tons/Day).

4. It 1s respectfully submitted that the unit has generally complied with
the conditions stipulated in the renewal consent order proceeding dated
23.07.2024.

5. It is respectfully submitted that the Report of Analysis (RoA) of
Ambient Air Quality (AAQ) / Ambient Noise Level (ANL) Survey conducted
by Deputy Chief Scientific Officer, TNPCB, DEL, Tifuppur in the unit and
complainants house on 06.10.2023 revealed that the parameters are within the

standards prescribed by the Board.
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6. It is respectfully submitted that approximately 6403.95 Unit of

electricity is required per month to carry out consented monthly production of

1040 Tons/Month. Further, bills for the monthly electricity consumption
(October 2024 to March 2025) is enclosed as Annexure 1.

7. It is respectfully submitted that as per the Board Standing Counsel

daily report dated 04.03.2025, AAQ / SM / ANL Survey was again conducted
by TNPCB on 15.05.2025. The RoA of Ambient Air Quality / Ambient Noise

Level the Survey revealed that the parameters are within the standards

prescribed by the Board. Report of Analysis is submitted herewith as

Annexure - II.

8.It is respectfully submitted that the unit was inspected by the official

of O/o. DEE, TNPCB, Tiruppur South on 08.05.2025 and the following were

observed

1e

The unit was not under operation however it was found under operable
condition.

The unit is located at about 18 to 25 feet below the ground level.

. The unit has provided GI sheet with water sprinkler as air pollution

control measures to the jaw crushers, rotary section and was found under
operable condition.
Conveyers are covered with MS sheet and provided with water sprinkler

at the discharge point of the aggregates.

. The dust collection sections are covered with MS Sheet with water

sprinkler arrangement.
The unit has developed greenbelt all around the Periphery of the unit.

The unit has provided water sprinkler system all around the unit

premises.

. The approach road of the crusher premises is fully wetted with water

using water lorry arrangements.

Therefore, it is humbly prayed that this Hon’ble National Green Tribunal

may be pleased to pass such further or other orders as this Hon’ble Tribunal

may deem fit and proper in the facts and circumstances of this case and thus

render justice. gmﬁ (¢
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VERIFICATION
I, S.Malarvizhi, D/o. Thiru. Subburam, working as Joint Chief

Environmental Engineer, Tamil Nadu Pollution Control Board, Chennai, do

hereby verify that the contents of above report are true to the best of my

knowledge through records. ,
?‘;?,(Lw()f"fﬁ, SHae
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ANNEXURE - |

TAMILNADU POWER DISTRIBUTION CORPORATION LIMITED

Registered Office : Noz144, NPKRR Maali;

Anna Salai. Cheapsi - 600 002

Tax Invoice for LT Current

Consumption Charges for the Month of October

Section Madathukuliam
Circle Udumalpet
Krishnapuram

‘ GSTN No:

( ate: 2

| 3saapcTaTR4E1ZC

LN3B

3 phase

0]

Name/Address &

03-310-011-346

ST of the Consume

S.VIGNESH
SNo 531/2a.
Myvadi

State: TAMILNADU

cT

18484 34817

olar RTS NO

Iding NO

Consumer GST No:

B 26/09/2024-
a 24/10/2024

Pay This Bill By Online in
https:/www. nebnat.ony/qwpigpey

Bill Amouni R5.73.7

13/11/2024

Energy Final Reading | Initial Reading | MF Consumption Max Dmd
Consumption : [After MF & Recorded |
DT Loss] :
READING B153.0 7588.0 40 6560.C 2,45 |
DATE 24/10/2024 26/08/2024
STATUS Normal Normal [
= PARTICULARS HSNSAC Base Amount Rs. SGST invoics Amount
SAVE ELECTRICITY a%% Rs 1
SECURITY DEPOSIT Energy Charges 2716 0000 55104.00 55104.00 |
Balance as of 01-04-2022 111049.00 || Fixed Charges 2716 0000 17920.00 7920.00 |
Interest Credited on above afier £330.00 || Sub Total (s) 73024.00 73024.00
TDS
Less: |
Coliection During the Year 0.00 = = a2l
Govt Subsidy 2716 0000 -2624.00 -2624.00
Refund made in the Year 0.00
Sub Total (b) 2624.00 2624.00 |
Balance as of 24/10/2024 117379.00 =
Welding Sur Chr 936 912 |
Excess MD Charges 996 912
MCD as of 24/10/2024 5500.00
- Penaity for LPF 596 912 ‘
Net Work Charges 938 631
Particulars Period Amount |
= Sub Tatal (c 0.00 0.00 0.00
Towl - 0.00 L JI
> Electricity T 331200 331290
ADVANCE CC ACCOUNT - = —
TCS/TDS [wis 1C 0.00 0.00 o0
Balance as of 28/08/2024 0.00 s anicy - = =]
: = : Sub Total (d) 3312.00 0.00 3312.00 }
Collection During the Period 0.00 |
Other Charges 9%6 912 |
Interest Allowed 0.00 |
Adjusted  (including this Bill) 0.00 |
Oid Arrears |
Balance as of 24/10/2024 0.00
Sub Totzl (e) 0.00 0.00 0.00 |
Less: |
Adjustments
Advance CC Adj
Refund Of SD | |
Sub Tota! (1) 0.00 n.00| 0.00]
Round off (g) 0.00
Net Payable Amt i (a+b+c+d+e-f+g) 73.712.00 0.00
(Rupees:Seventy Three thousand Seven hundred Twelve only) [

Acronyms:

TDS - Tax Deducted at Source:

TCS - Tax collecled al source

€C — Current Consumpton

HSN — Harmonized System of Nomenciature
GST - Goods and Sarvices Tax

MCD — Metar Caution Deposit
SAC - Services Accounting Codes
MF — Multiple Factor

LPF — Low Power Factor

CT — Current Transformer

ASD — Additions! Security Deposit
SD — Security Deposil

MDD — Maximum Demand

RTS — Roof Top Solar

LT - Low Tansion

neer/Madathukulam




TAMILNADU POWER DISTRIBUTION CORPORATION LIMITED

Registered Office : No:144, NPRRR Maaligal. Anns Salai. Che;

Tax Invoice for LT Current Consumption Charges for the

{\\_/

Section Madathukuiam
Circle Udumaipet
Distribution Krishnapuram

Servie Connection Mumber

Name/Address & G

03-310-011-346

of the Consume

S.VIGNESH
SfNo 53124
Myvadi

State: TAMILNADU

State Code

Consumer GST No:

Pay This Bill By Online in
https:/Avwiv. tngbnet.org/qwp/gpay

Rs.89,248/-

18/12/2024

| 112.0 KW

| INVOICE

CT/Non-CT CT upp ‘ Tamil Nadu
18484 34817 | Regular

Solar RTS NG Reversa Charg | NO
NO g ‘ Monthly l

24/10/2024- . L
28/11/2024 Lﬁ‘ 60T 60T & LD

Due Date |
E 7 = = s : | |
Energy Final Reading | Initial Reading| MF | Consumption Max Dmd |
Consumption : [After MF & Recorded w
DT Loss] :
READING 5363.0 8153.0 40 8400.0 2.40 :
|
DATE 28/11/2024 24/10/2024 |
STATUS Normal Normal ‘ t
- PARTICULARS HSNISAC | Base AmountRs. | CGST | SGST I invoics Amount |
SAVE ELECTRICITY @ | @ Rs. l_
SECURITY DEPOSIT Energy Charges 2716 0000 70560.00 | ‘ |
Balance as of 01-04-2022 111048.00 || Fixed Charges 2716 0000 17920.00 | 7920.00 1
lll:lDtaresl Credited on above after 6330.00 || Sub Tot2l (3) £8480.00 S&dﬁoﬁl
S
Less:
Caollection During the Y 0.00
g i s Govt Subsidy 2716 0000 -3360.00 | -3380.00
Refund made in the Yeai 0.00 |F
< 2R Sub Total (8) -3360.00 l -3350.00
Balence as of 28/11/2024 117379.00 & | 1
Walding Sur Chr 396 912 | [
Excess MD Charges 956 912 | |
MCD asof 28/11/2024 5500.00 W _ \
Penalty for LPF 936 912 |
OLD ARREARS /CREDITS - - 1 I
Net Work Charges 998 631 |
Particulars Period Amount - '
= Sub Tolal (¢ 0.00 0,00 0.00 0.00
Toial ; _ 0.00 B 4 a
Eleciricity Tax 4128.00 | 4128.00
ADVANCE CC ACCOUNT =
TCS /TDS /s 206(1C)] 0.00 0.00 0.00 0.00
Balance as of 26/08/2024 0.00
% Sub Total (d) 4128.00 0.00 2.00 4128.00
Caollection During the Period 0.00
Other Charg 936 912 ,
Interest Allowed 0.00 - - ‘
Adjusted  (including this Bill) 0.00 —
Ol Arears !
Balance as of 28/11/2024 0.00
Sub Toetal (e) 0.00 0.00 0.00 0.00
Less: ‘
Adjustments | |
Advance CC Adj | |
Refund Of SD | i
Sub Total () 0.00 0.00 0.00 0.00 |
Round off (g) 0.00 | | 0.00|
Net Payable Amt (atb+oc+d+efeg) §9,248.00 0.00 | 0.00| 8924800
(Rupees:Eighty Nine thousand Two hundred Forty Eight only) |
1
Acronyms: ‘
TDS - Tax Deduciad at Source! MCD — Mster Caution Deposit ASD — Additional Security Deposit
TCS - Tax collected al source SAC - Services Accounbing Codes SD - Sacurity Deposil ‘
CC — Current Consumption MF — Multiple Facior MO — Maxdmum Demand
HSN — Harmonized System of Nomenclaturs LPF — Low Power Fagtor RTS — Roof Top Sciar l
GST - Goods and Services Tax CT — Current Transformer LT - Low Tension Asst Engineer/Madathukulam |




TAMILNADU POWER DISTRIBUTION CORPORATION LIMITED

PKRR Maak

Anna Salsi, Chennsi - 600 002

Tax Invoice for LT Current Consumption Charges for the

Month of December

l

Servie Conneclion Number

03-310-011-346

1

Section Madathukulam 33AADCT4TB4ETZC |

Mo e l

Circle Udumalpet L - B - . !

ot = d d o3 | 112.0 KW |
Distribution Krishnapuram

wNvoicE |

Tamil Nadu

bitps://www.tnebnet.org/gwp/gpay

Name/Address & GST of the Consumer 18484 34817 Regular

S.VIGNESH R o

SINo 53125, e =

Myvadi NO g Cyole | Monthly

State: TAMILNADU |3 X

Fr— LBl 60T 60T & LD
Pay This Bill By Online in Rs. 0% na0s

18/01/2025

- |
Energy Final Reading | Initial Reading | MF | Consumption Max Dmd Max Dmd ‘ '
Consumption : [After MF & | Recorded ecorded with |
DT Loss] : MF ‘
READING 8566.0 8363.0 40 81200 249 998 0.98 ;
DATE 26/12/2024 28/11/2024 [
STATUS Normal Normal |
PARTICULARS HSN/SAC Base AmountRs. | CGST | SGST | Invoice Amount |
SAVE ELECTRICITY @ | @ R
SECURITY DEPOSIT Energy Charges 2716 0000 £8208.00 §8208.00 1
Balance as of 01-04-2022 111048.00 || Fixed Charges 2716 0000 17920.00 17920.00|
1
Interest Credited on above after £330.00 || Sub Total (a) 88128.00 £6128.00 |
TDS : | |
Caollection During the Year 0.00 =
Govi Subsidy 2716 0000 -3248.00 -3248.00
Refund made in the Y 0.00
efund m: e Year Sub Total (b) -3248.00 -3248.00
Balance as of 26/12/2024 147379.00 |
Welding Sur Chr 996 912 ;
Excess MD Charges 996 912 [
MCD asof 26/12/2024 5500.00 =
e Penalty for LPF 996 912
OLD ARREARS /CREDITS } |
: Net Work Charges 998 631
Particulars Period Amount j
T Sub Total (¢) 0.00 0.00 0.00 0.00|
_ M .. _ n"I, = scity Tax 4048.00 | 4045.00
ADVANCE CC ACCOUNT |
TCS /TDS [uls 206{1C] 0.00 0.00 .00 0.00
Balance as of 24/10/2024 0.00 |1 : 5 4 =
: = - Sub Total (d) 4048.00 0.00 0.00 4048.00|
Collection During the Period 0.00 '
Other Cha 996 912 |
Interest Allowed 0.00 o } |
7 5 = == ASD Demand ‘
Adjusted  (including this Bill) 0.00 - |
Old Arrears !
Balance as of 26/12/2024 0.00 ! |
Sub Total (e) ooo| o000 0.00|
Less: | |
Adjustments [
Advance CC Adj | :
Refund Of SD f 1
Sub Total (f) ooo|] o00| o000 0.00 \
Round off (g} 0.00 0.00|
Net Payable Amt (a+pecrore-+g) 86,928.00 0.00 0.00 | £5,926.00 |
(Rupees:Eighty Six thousand Nine hundred Twenty Eight only) _;

Acronyms:

TDS - Tax Deductad at Source:

TCS - Tax collecied al source

CC — Current Consumption

HSN — Harmonized System of Nomenciature
GST - Goods and Services Tax

MCD = Meter Caution Deposit
SAC - Services Accounting Codes
MF — Mulliple Facior

LPF — Low Power Faclor

CT — Current Transformer

ASD — Additional Security Deposit
SD - Security Deposit

MD — Madmum Demand

RTS — Roof Top Solar

LT - Low Tension

Asst Engineer/Madathukulam

|
|




TAMILNADU POWER DISTRIBUTION CORPORATION LIMITED

Registered Office : No:144, NPKRR Manligai. Anna Salai. Chennai - 600 002

Tax Invoice for LT Current Consumption Charges for the Month of January 2

Section Madzathukulam |3sasancrazeseizc
Circle Udumalpet 2710172025
Distribution Krishnapuram Sanc 112.0 KW
J Phas ca T INVOICE
Servie Connection Number 2
03-310-011-346 - e =
Name/Address & GST of the Consumer T Regiiar
S.VIGNESH c
SfNo 531/2a, NO Re NO
= NO Billing Menthly
State: TAMILNADU State Code Iaa
B 26/12/2024- ° s
Consumer GST No: oot o 27/01/2025 Lﬁ] m m &J Lﬂ
Pay This Bill By Online in Bil Amount Rs.1,22,506/-
hitps://www.incbnet.org/qwp/gpay 17/02/2025 i
Due Date
L !
Energy Final Reading | Initial Reading| MF | Consumption Max Dmd Max Dmd i
Consumption : [After MF & Recorded Recorded with
DT Loss] : MF |
READING 8821.0 8556.0 o) 10200.0 3.08 1232 0.94 :
DATE 27/01/2025 26/12/2024 ,
STATUS Normal Normal |
PARTICULARS HSN/SACT Base Amount Rs. | CGST | SGST Invoice Amount
SAVE ELECTRICITY a%% | e Rs.
SECURITY DEPOSIT Energy Charges 2716 0000 B5680.00 85680.00
Balance as of 01-04-2022 141048.00 || Fixed Charges 2716 0000 17320.00 17920.00
!rntt)zsrm Credited on above afier 6330.00 || Sub Total (a) 103600.00 103600.00
Less:
Caollection During the Year 0.00
Govl Subsidy 2716 0000 -4080.00 -4080.00
Refund made in the Y 0.00
e Sub Tot! (5) 4080.00 ~4080.00
Balance as of 27/01/2025 117379.00
Weiding Sur Chr 996 912
5 MD 996 91 17913.50 17913.60
MCD asof 27/01/2025 5500.00 S o s
P Penalty for LPF 296 912
- - ; - Net Work 998 63
1
= 3 " . Charges
Sub Total 1781360 0.00 0.00 17913.60
Total 3 2
» 8¢ 5072.00 5072.00
o = Eleciricity Tax 5072
1 0.00 0.00 0.00 0.
Balance as of 28/11/2024 0.00 S MO DN e
Sub T 5072.00 X 0.00 507,
Coliection During the Period 0.00 k) 0.00 200
995 912
Interest Allowed 0.00 e Ehsn o
ASD Demand
Adjusted  (including this Bill) 0.00
Old Arrears
Balance as of 27/01/2025 0.00
Sub Tolal (e) 0.00 0.00 0.00 0.00
Less:
Adjustments
Advance CC Adj
Refund Of SD
Sub Total (1) 0.00 0.00 0.00 0.00
Round off (g) +0.40 +0.40
Net Payable Amt [a+heced+efeg) 1,22,506.00 0.00 0.00 1,22,506.00
(Rupees:Onc lakhs Twenty Two thousand Five hundred Six only)

Acronyms:

TOS - Tax Deducied at Source:

TCS - Tax collecied at source

CC — Cusrent Consumption

HSN — Harmonized System of Nomenciature
GST - Goeds and Services Tax

MCD — Metar Caution Deposit
SAC - Senvices Accouniing Codas
F — Muliipie Facior

LPF — Low Power Facior

CT — Current Transformer

Asst EnginearMadathukulam




TAMILNADU POWER DISTRIBUTION CORPORATION LIMITED

Prrarpey

Registered Office : No:[44, NPKRR Ma

Tax Invoice for LT Current Consumption Charges for the Month of Februar) 2

Section Madathukutam |
Circle Udumaipet
Krishnapuram
INVOICE
ction Numbe 2 Z
s gl 03-310-011-346 e = e
Name/Address & e Consumer 18454 34817 Requiar
S.VIGNESH = 5 i ==
SfNp 531/2a. NO Revers ng NO
Myeadi = NO Billing Monthly
State: TAMILNADU State Code |33
DR 27/01/2025 " a |
Consumer GST No: Bill Penod 28/02/2025 Lﬁ] 60T 60T & LD
NS - e 2 Bill Amount s 120087/
Pay This Bill By Online in B s Rs.1,20,08 o]
https:/www.tnebnet.org/gwp/gpay 20/03/2025 ; ,
Due Da ‘
Energy Final Reading | Initial Reading | MF | Consumption Max Dmd Max Dmd [
Consumption : [After MF & Recorded ecorded with '
DT Loss] : MF
READING 2094.0 B8821.0 40 109200 295 1168.0 0.95 |
DATE 28/02/2025 Z7/01/2025 |
{
STATUS Normal Normal | |
- PARTICULARS HSN/SAC Base AmountRs. | CGST | SGST | Inveice Amount
SAVE ELECTRICITY @e% | @ Rs.
SECURITY DEPOSIT Energy Charges 2716 0000 9172800 |
Balance as of 01-04-2022 111048.00 || Fixed Charges 2716 0000 17920.00 17920.00
!rnéesres! Credited on above after 6330.00 || Sub Total (a) 108648.00 109648.00
Less:
Coliection During the Year 0.00 |
Govt Subsidy 2716 0000 -4368.00 -4368.00
Refund made in the Year 0.00
Sub Total (b) -4368.00 -4358.00
Balance as of 28/02/2025 117379.00 = = l
Welding Sur Chr 995 912
= th s 75.20 9475.20
MCD as of 28/02/2025 5500.00 - = = 2 E s
2 Pengity for LPF 935 912
OLD ARREARS /CREDITS '
i = = Wi i 988 631
Par = Net Work Charges 3 |
T 75. X L 5.20
Total = - Sub Total (c) 9475.20 0.00 0.00 94752
TAINS 0.00 —— = 5312.00
ADVANGE CC ACCOUNT Secee i e , 312.00|
0 0.00 oo | 1.00
ST oo |LTCS /TDS s 208(1C)) oo0| o0o00f 000 0.00
T =
Collection During the Peri 0.00 Sub Total (d) 5312.00 0.00 0.00 5312.00
Other =}
Imerest Allowed 0.00 s il
Adjusted  (including this Bill) 0.00 s ‘ |
Otd Arrears |
Balance as of 28/02/2025 0.00
Sub Total (e) 0o0] ooo| oo 0.00
Advance CC Adj [ 1 ‘
Refund Of SD ‘ l
Sub Total {f) 2.00 0.00 0.00
Round off (g) .20 :
Met Payable Amt (a+brord+efig) 1,20,067.00 1
(Rupees:One lakhs Twenty thousand Sixty Seven only) [

Acronyms: |
TDS - Tax Daductad at Source: MCD — Metar Caution Deposit ASD - Additonal Security Deposit |
TCS - Tax colleciad at source SAL - Services Accounling Codes SD - Security Depesil ‘

CC — Current Consumption

HSN — Harmonized System of Nomencistuns

GST - Goods and Services Tax

MF — Mulliple Factor
LPF — Low Power Faclor

CT — Current Transformar

MD -~ Maximum Demand
RTS —Roof Top Sotar
LT - Low Tension
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TAMILNADU POWER DISTRIBUTION CORPORATION LIMITED

ered O 5 44 NPKRR M

Apnus Salai. Che:

Tax Invoice for LT Current Consumption Charg

Madathukulam

Udumalpet

Distribution

Krishnapuram

Servie Connection Number

3-310-011-346

o ~

Name/Address & GST of the Consumer

S.VIGNESH
SINo 3312,
Myvadi

State: TAMILNADU

Consumer GST No:

Pay This Bill By Online in
hutps://www.tnicbret.org/qwp/gpay

Rs.99,904/-

fonth of March 2025
{ No: A3AADCTATBAE1ZC !
LN3B 112.0 KW |
3 phase INVOICE J
CT cT Tamil Nadu ‘
18484 34817 Regular E
Solar RTS NO NO |
elding NO Monthly ‘
28/0212025- i
27/03/2025 60T 60T & LD |
[
|

16/04/2025

Energy Final Reading | Initial Reading| MF | Consumption Max Dmd Max Dmd
Consumpfion : [After MF & Recorded Recorded with \
DT Loss] : MF
READING 9336.0 8084.0 40 9680.0 209 B36
DATE 27103/2025 28/02/2025
STATUS Normal Normal
" PARTICULARS HSN/SAC Base Amount Rs. Invoice Amount: |
SAVE ELECTRICITY Rs. [
SECURITY DEPCSIT Energy Charges 2716 0000 81312.00 81312.00 |
Balance as of 01-04-2023 116748.00 || Fixed Charges 2716 0000 17920.00 17920.00|
%qltjeéresl Credited on above after 7880.00 || Sub Total (a) 99232.00 9823200 |
Less: |
Collection During the Year 0.00 7 ==
Govt Subsidy 2716 00C0 -3872.00 -3872.00 |
Refund made in the Year 0.00 |
Sub Total (b) -3872.00 -3872.00 |
Balance as of 27/03/2025 124628.00
Welding Sur Chr 286 912 |
Excass MD Charges 996 912
MCDasof 27/03/2025 5500.00 =
v = st Penglty for LPF 956 912 |
s Net Work Charges 998 631
Particutars Pericd Amounl & |
Sub Total (c 0.00 0.00|
Total 3 0.00 5.
—_— — Elecirici 45344.00 00|
ADVANCE CC ACCOUNT y T as it
TCS /TDS [ufs 206(1C X 0.00
Balance as of 27/01/2025 0.00 i 1 &80 |
Sub Total (d 454400 4544,
Collection During the Period 0.00 L -
Other Charges 9396 91
Interest Allowed 0.00 i
3 2 - = ASD D 1
Adjusted  (including this Bill) 0.00
Old Arrears
Balance as of 27/03/2025 0.00 :
Sub Toial (8) a.00 0.00 |
Less:
Advance CC Adj
Refund Of SD
Sub Total (f) ogo| o 0.00|
Round o (g) 0.00 0.00 |
Net Payable Amt (a+o+od+efeg) 99,504.00 0.00 0.0
(Rupees:Ninety Nine thousand Nine hundred Four only) |

Acronyms:

TDS - Tax Deducled at Source:

TCS - Tax collected at source

CC — Cusresnt Consumption

HEN — Harmenizad System of Nomanciature
GST - Goods and Services Tax

MCD — Mster Caution Deposit
SAC - Services Accounling Codes
MF — Multiple Factor

LPF — Low Power Faclor

CT — Current Transformer

ASD - Acditional Security Depesit

SD — Security Deposil
MD — Maximum Demand
RTS — Roof Top Solar
LT - Low Tension

|
eer/Madathukulam |




11 ANNEXURE — I

TAMILNADU POLLUTION CONTROL BOARD 2EHETE
DISTRICT ENVIRONMENTAL LABORA.’EQBY i
TIRUPPUR - 641 601. '

9—6

e-—?f

From To )
Dr. A. Manisekar, M.Sc., M. Phil., Ph.D., M/s. Akshairaj Bjye 1 :
Deputy Chief Scientific Officer (FAC) 531/2, Myvadi Village
District Environmental Laboratory, Palani Road, '

Tamil Nadu Pollution Control Board, Madathukulam (TK),
21 Floor, Kumaran Commercial Complex, Tiruppur (Dt).
Kumaran Road, Tiruppur Dist — 641 601.

0421 - 2244876 / tiruppurlab@gmail.com

Lr.No.TNPCBd/DEL-TPR/Air Survey/ F.No. Complaint - 20 /25-26, Dt. 21.05.2025

Sir,

Sub: Furnishing of Report of Analysis of Ambient Air Quality / Stack Monitoring /
Ambient Noise Level Survey — Reg.

Ref: 1. This office: Lr. No. DEL—TPR/ TNPCB / AAQS / F. No. Complaint - 20 / 25-26 / Dt. 12.05.2025
2. Your Lr. No: Nil

3. Cash Receipt No: 94 dt: 21.05.2025 Rs: 44,450/-

I am sending herewith the Report of Analysis of Ambient Air Quality / Stack Monitoring /
Ambient Noise Level Survey conducted in the vicinity of your industry on 15.05. 2025 with invoice
for Rs. 44,450/- (Rupees Forty Four Thousand Four Hundred and Fifty only) towards the above

survey / analysis charges, and the same has been adjusted vide reference (3) cited.

Kindly acknowledge the receipt of the above without fail.

wﬂ‘“/\"*/-,/ﬁ; .

Dy. Chlef Scientific Of icer,
District Environmental Laboratory
Tamil Nadu Pollution Control Board

O TIRUPPUR.
Encl.: As above. ‘}\\9}?

Copy submitted to:

1. The District Environmental Engineer, TNPC Bd, Tiruppur (S) for favour of kind information
please.

2. Copy to file.
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7> TAMILNADU POLLUTION CONTROL BOARD el
R DISTRICT ENVIRONMENTAL LABORATORY ———
W TIRUPPUR — 641 601. e

0 [ 4

AMBIENT AIR QUALITY SURVEY — Report of Analysis

Report No. 08 / AAQS/2025 - 2026 Date. 21.05.2025

1. Name of the Industry : M/s. Akshairaj Blue Metals,

2. Address of the Industry 531/2, Myvadi Village,
Palani Road, Madathukulam (Tk),
Tiruppur (Dt)

3. Date of Survey > 15.05.2025

4. Duration of Survey z 8 Hours

5. Category - Orange / Small

6. Land use classification Unclassified

Meteorological Conditions

Ambient Min | Max Relative | Min [Max |
Temperature (° C) 30.6 372 | Humidity (%) — a2 | 1 ]
Weather Condition Clear Sky Rain Fall | Nil ‘|
(mm) | |
Predominant Wind Direction | SW—NE, W-E | Mean Wind Speed (km/hr) | . |
Ambient Air Quality Survey Results
_ Pollutants Concentration ]
SL Location g (microgram / m® ) 'n
No g 5 = i
On the top of Scaffolding near g ¥ g % = g PMs | PMuo | SO2 | NO:
e | - Q
A |Bolme JJ
1. | North Corner at the Unit N 38 2 - 90 12 24 |
2. | North East Corner at the Unit NE 44 2 - '5 94 14 28 l1
3. | South East Corner at the Unit SE 53 2 - 86 (04 22 :
|
4. | South West Corner at the Unit SW 25 2 - 68 8 14 B
5. | Main Gate Area NwW | 42 2 . 72 10 21 |
note: * With respect to major emission sources.
Test Performed Test Method
PMio 1S 5182 : (Part 23) — 2006
SO2 Modified West — Gaeke /1S 5182 : (Part 2) — 2001 RA: 2012
NO2 Jacobs — Hochheiser / IS 5182 : (Part 6) — 2006 RA:2012
0 N
gﬁ AN f Bfea
\ AN = ) hie Sc1ent1fic Of cer,
% . }‘“\N & %% Distrlct Envuonmental Laboratory
Environmental Scientist Tamil Nadu Pollution Control Board

TIRUPPUR.
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TAMILNADU POLLUTION CONTROL BOARD I
DISTRICT ENVIRONMENTAL LABORATORY e
TIRUPPUR - 641 601. "‘\““#’
AMBIENT AIR QUALITY SURVEY
Schematic Diagram Showing Location of Sampling
Report No. 08 /AAQ/SM/2025 —2026 / Dt. 21.05.2025
1. Name and Address of the Industry : M/s. Akshairaj Blue Metals,
531/2, Myvadi Village,
Palani Road, Madathukulam (Tk)
Tiruppur (Dt)
2. Date of Survey 15.05.2025
: ; —
Station : V [ Station : I l Station Iﬂ
PSMw ) 72 PMio 90 PMi -: 94 '
G ¢ & SO, ¢ 12 SO, : 14
HEp. f NO, : 24 |NO, ¢ 28J
N
N
NW
/ _mm) E
W /SOURCE
SE
SW
Station : IV Station : III |
PMio 68 PMuo ) 869
SO, : 8 Bl
NO, : 14 N0, ;22 |

Note: All the values are expressed in and restricted to sampling period of 8 hours.

Meteorological Conditions: ]
Predominant Wind Direction SW-NE,W-E

Wind Speed -

Weather Condition Clear Sky

Rainfall Nil

E{wironmental Scientist

-~

%j‘ii/;\. A AM r -'\._,_,i ’* 0 :';:) O

Dy. Chief Scientific Officer,
District Environmental Laboratory
Tamil Nadu Pollution Control Board

TIRUPPUR.



14

|
i TAMILNADU POLLUTION CONTROL BOARD _BEoETe
e DISTRICT ENVIRONMENTAL LABORATORY —_—
TIRUPPUR - 641 601. “\ﬁfi’
AMBIENT/SOURCE NOISE LEVEL SURVEY - Report of Analysis
Report No: 08 /NLS /2025 - 2026 Date: 21.05.2025
1. Name of the Industry M/s. Akshairaj Blue Metals {
2. Address of the Industry 531/2, Myvadi Village, |
Palani Road, Madathukulam (Tk), |
Tiruppur (Dt) |
3. Date of Survey 15.05.2025 l
Category Orange Small Land use Classification Unclassified ||
Type of Survey Ambient Time of Survey DAY l
Meteorological conditions Calm
Logging Parameters
Instrument Used Larson & Davis Serial No 824 A 2007
Logging Interval 10 Minutes each point | Measuring Range 40-120
Weighting “« A» | Peak Weighting | “C” | Time Weighting FAST
Sound Incidence RANDOM Time in hrs 11.45t0 12.55
Report of Noise Level Monitoring
T | ~ Sound Level —dB (A
E Z _ (A) a
Sl = =5 =) l
Q b d
No Location .% g E Leg | Loo | Lso Lo | Min | Max
512 |A
2|8
1. | Near North Corner atthe Unit | 10 | 38 | N | 50.7 | 48.8 | 50.3 | 51.8 | 47.2 | 62.7
5| Near North East Comer atthe | 10 | 44 | NE | 495 | 47.2 | 492 | 505 | 462 | 64.1
Unit | N
3. | Near South East Corneratthe | 10 | 53 | SE | 563 | 55.4 | 56.0 ] 574 | 53.7 | 64.7 |
Unit i |
4. | Near South West Comner at 101 25 | SW | 575 | 548 | 569 | 58.6 | 522 | 72.1
the Unit
5. | Near Main Gate Area 10| 42 | NW | 495 | 452 | 478 | 515 | 43.1 | 656 |

Note: L90 Value refers to background noise: L50 Value refers to mean noise.
110 value refers to nuisance or annoyance level: Leq value is the average energy for the ‘

b-

measured period.

O\(w -\\6’\2’9

Envnronm ental Scientist

’)gﬂﬂ\ A \ W
1ef Sc1entlﬁc Officer,

—,UL

District Environmental Laboratory
Tamil Nadu Pollution Control Board
TIRUPPUR.
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TAMILNADU POLLUTION CONTROL BOARD BEIETE
DISTRICT ENVIRONMENTAL LABORATORY %
!

General Particulars

Report No. 08 /AAQ/SM/2025 —2026 / Dt. 21.05.2025

1. Name and Address of the Industry

M/s. Akshairaj Blue Metals,
531/2, Myvadi Village,
Palani Road, Madathukulam (Tk),

Tiruppur (Dt)
2. Date of Survey 15.05.2025
SL.No | Particulars l|
1. Process Description Various sizes of Jallies produced by means o using Bolders ]
2, Emission Sources Jaw Crusher, Rotary Screens’ j
|
3. Fugitive Emission Sources Nil |
4. Raw Material Consumptions on Bolder — 40 Ton / Day |
the day of survey |
5. Production Capacity as per Air 1. Blue Metal - 24 Tons / Day
Consent order No. & Date 2. Chips — 8 Tons / Day
3. Powder -8 Tons/Day
Consent order No. & Date — 2409260910652 / Dt. 23.07.2024
6. Production on the day of Survey Jalli 20 mm — 45%
6 mm — 5% ‘
12 mm - 20%
Dust — 20 % '
i Air Consent Order No & Validity | Consent order No. & Date — 2409260910652 / Dt. 23.07.2024
Valid up to 31.03.2026
8. Details of APC measures 40 Nos at water Sprinkler & Tin sheet Cover
9, Functional Status of APC Functioning
measures
10. Compliance with Consent Complied
Conditions '
11. Field Observations --

B

J\"“W' WS\

Environmental Scientist

-
S b B

’tkln_j\.,"\_/y \_E.-LI © —J/ gU
Dy. Chief Scientific Officer,
District Environmental Laboratory
Tamil Nadu Pollution Control Board
TIRUPPUR.
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TAMILNADU POLLUTION CONTROL BOARD
DISTRICT ENVIRONMENTAL LABORATORY
TIRUPPUR - 641 601.

INFERENCE REPORT ON A.A.Q.S./S.M.

Report No. 08 /AAQ/SM/2025 —2026 / Dt. 21.05.2025

1. Name of Industry . M/s. Akshairaj Blue Metals,
531/2, Myvadi Village,
Palani Road, Madathukulam (Tk),
Tiruppur (Dt)

2. Pollution Category . Orange Small

3. Date of A.A.Q. Survey : 15.05.2025

4. Predominant Wind Direction - SW-NE,W-E

5. Weather condition . Clear Sky

STATUS OF POLLUTANTS LEVEL

AMBIENT AIR QUALITY :-

1. Total No. of A.A.Q. stations monitored ) 5

No. of A.A.Q. stations in which Pollutants
Level exceeded the Boards standards : NIL

Maximum and Minimum values of Pollutants Level observed:

SEHETE

i e i e

SL. Values in microgram/m® | BOARD’s STANDARD
No | POLLUTANT Minimum | Maximum (As per consent order)

1. | PMuo 68 94

2. | PMas - -
GASEQUS
POLLUTANTS:-

@ SOz 3 14

(ii) NO» 14 28

100

60

80

80

II. STACK MONITORING:-
1. Total No. of Stacks Monitored : Nil

2. No. of Stacks in which Pollutants level
Exceeded the Boards standards : Nil

/4%@ %

Env1ronmental Sclentlst

G ut_,/f-' o
/|

Dy. Chief Scientific Officer,
District Environmental Laboratory
Tamil Nadu Pollution Control Board
TIRUPPUR.
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BILL

Report No. 08 /AAQ/SM/2025 - 2026

TAMILNADU POLLUTION CONTROL BOARD
DISTRICT ENVIRONMENTAL LABORATORY
TIRUPPUR - 641 601.

—

sSpnr

\_N"'-_/
o s i =

W

Bill | 08/2025-2026 |
No. i
Date | 21.05.2025 I
To
M/s. Akshairaj Blue Metals,
531/2, Myvadi Village,
Palani Road, Madathukulam (Tk),
Tiruppur (Dt)
Ref: 1. G.O (2D) No.76 dated: 21.08.2024
2. This office: Lr.No. DEL — TPR / TNPCB / AAQS / F. No. Complaint - 20 / 25-26 / Dt. 12.05.2025
3. Your Lr.No: Nil
4. Cash Receipt No: 94 dt: 21.05.2025 Rs: 44,450/-
g ok ok sk ok
SI | Description Rate No of Amount
No. (Rs) Station | (Rs)
/ Stacks
1. SAMPLING CHARGES:
(i) Ambient Air Quality Monitoring 3,500.00 5] 17,500.00
(ii) Source Emission Monitoring 17,800.00 - | -
(PM, SOz, NO; etc.,) |
(iii) Source Emission Monitoring (PM) 13,000.00 - | =
(iv) PMzs 3,500.00 - -
2. | ANALYTICAL CHARGES:
(i) Ambient Air Samples PMio, SOz, NO:(each Rs. | 3,690.00 3 18,450.00
1120+1120+ 1450)/-)
(ii) Source Emission Samples 4,350.00 - -
PM, SO2, NO; (each Rs. 1450x3)
(iii) Source Emission Samples — PM (Rs. 1450/-) 1,450.00 - -
(iv) PMass 1,900.00 - -
3. | NOISE LEVEL MONITORING CHARGES:
(i) For first 5 stations Additional point one — 7,000.00 5 7,000.00
3500/-
4. Transportation Charges .1500.00
Total 44,450.00
Paid: C.R. No. 94 / Dt. 21.05.2025 44.450.00
Balance to be paid Nil
A L5054

B,

Environmental Scientist

TIRUPPUR.

Dy. Cl\f; tj écientiﬁc gfﬁcer, '
District Environmental Laboratory
Tamil Nadu Pollution Control Board




BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No.04 of 2022

Jaganathasamy,
S/o.Palanigoundar,
No0.959, Narasingapuram,
Krishnapuram Post,
Madathukulam Taluk,
Tiruppur District.

....Applicant

And

The Member Secretary,
The Tamil Nadu Pollution Control Board,
No.76, Mount Road,
Chennai — 600 032.
& 7 Others.

..... Respondents

ADDITIONAL REPORT FILED ON
BEHALF OF THE FIRST AND SIXTH
RESPONDENTS — TAMIL NADU
POLLUTION CONTROL BOARD

Advocate for Respondent: TNPCB
Thiru.S. Sai Sathya Jith,
Advocate, Chennai.

Date: 16.06.2025

Date of hearing on: . .2025



